
List of cases in which Electronic Service of process has taken place during the month of March 2021

Court District Case No. Advocate

1 CENTRAL

NIL

2 CENTRAL

NIL

3 CENTRAL

NIL

4 CENTRAL

NIL

5 CENTRAL 06.01.2021 03.03.2021

MANISH DIWAN 19.02.2021 03.03.2021

Sr.
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

Ms. Pinki, 
District Judge, 
Comercial Court-
01

Sh. Rajneesh 
Kumar Gupta, 
District Judge, 
Commercial 
Court-02

Sh. Mahesh 
Chandra Gupta, 
District Judge, 
Commercial 
Court-03

Ms Nisha Saxena, 
District Judge, 
Commercial 
Court-04

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
71/2021

ICICI BANK LTD 
V/S VISHAL

PUNEET K 
BAHLLA

CS COMM – 
621/21

ICICI BANK LTD 
V/S ADARSH 
KUMAR



5 CENTRAL

ALOK KUMAR 17.02.2021 03.03.2021

ALOK KUMAR 17.02.2021 03.03.2021

31.08.2019 03.03.2021

25.02.2021 03.03.2021

06.01.2021 03.03.2021

11.03.2020 04.03.2021

ALOK KUMAR 02.03.2021 04.03.2021

ALOK KUMAR 02.03.2021 04.03.2021

MUNISH GUPTA 09.02.2021 05.03.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
593/21

ICICI BANK LTD 
V/S SONIA 
KUMARI

CS COMM – 
595/21

ICICI BANK LTD 
V/D TAJENDRA 
SINGH 

CS COMM – 
1668/2019

ICICI BANK LTD 
V/S RAJIV 
GOSWAMI

PUNEET K 
BAHLLA

OMP (I) 
COMM – 
345/21

AXIS BANK LTD 
V/S SANJAY 
GOEL

MAYANK 
MAHAJAN

CS COMM – 
72/21

ICICI BANK LTD 
V/S POONAM 
BIHAN

PUNEET K 
BAHLLA

CS COMM – 
830/20

ICICI BANK LTD 
V/S JITENDRA 
YADAV

PUNEET K 
BAHLLA

CS COMM – 
718/21

ICICI BANK LTD 
V/S KUMAR 
PRASHANT

CS COMM – 
716/2021

ICICI BANK LTD 
V/S KAMAL KANT 
SHARMA

CS COMM – 
450/2021

VINAR SYSTEM P 
LTD V/S ANIL 
JAYSWAL



5 CENTRAL

RAJESH BHATIA 01.03.2021 05.03.2021

HEMANT GUPTA 01.03.2021 05.03.2021

ALOK KUMAR 16.02.2021 05.03.2021

04.09.2020 08.03.2021

CS COMM – 1038/2019ICICI BANK LTD V/S RAHUL PANDEYMANISH DIWAN

04.07.2019 09.03.2021

MANISH DIWAN 23.07.2019 09.03.2021

HEMANT GUPTA 04.03.2021 09.03.2021

RAMA SHARMA 03.03.2021 09.03.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
715/21

RISHI RAJ V/S 
YOUTUBE

CS COMM – 
713/21

ICICI BANK LTD 
V/S AMIT 
NIKUMB

CS COMM – 
579/2021

ICICI BANK LTD 
V/S ABHISHEK 
JHA

CS COMM - 
-1286/2020

ICICI BANK LTD 
V/S TANUJ 
GORVER

PUNEET K 
BAHLLA

CS COMM – 
1306/2019

ICICI BANK LTD 
V/S VIJAY 
BAHADUR

CS COMM – 
755/2021

ICICI BANK LTD 
V/S RAJ KUMAR

CS COMM – 
753/2021

OP & SONS 
TREDERS V/S 
DHAN SINGH 



5 CENTRAL

ALOK KUMAR 01.03.2021 09.03.2021

04.07.2019 10.03.2021

09.08.2019 10.03.2021

07.01.2021 10.03.2021

09.02.2021 12.03.2021

RISHI KAPOOR 05.08.2019 12.03.2021

MANISH DIWAN 16.01.2021 12.03.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
719/2021

ICICI BANK LTD 
V/S ZAHEER 
AHMAD

CS COMM – 
1056/19

ICICI BANK LTD 
V/S HARIKESH 
KUMAR

PUNEET K 
BAHLLA

CS COMM – 
1512/2019

ICICI BANK LTD 
V/S ASAD AHMED

PUNEET K 
BAHLLA

CS COMM – 
112/2021

ICICI BANK LTD 
V/S VINAY 
KUMAR

PUNEET K 
BAHLLA

CS COMM – 
453/2021

ICICI BANK LTD 
V/S M K 
OVERSEAS

PUNEET K 
BAHLLA

CS COMM – 
1444/2019

LISTEN UP INDIA 
V/S EYE AND EAR 
CLINIC

CS COMM – 
196/2021

ICICI BANK LTD 
V/S PARVEJ 
ALAM KHAN



5 CENTRAL

VIJAY PRAKASH 08.03.2021 15.03.2021

04.03.2021 16.03.2021

04.03.2021 16.03.2021

05.03.2021 16.03.2021

05.03.2021 16.03.2021

05.03.2021 16.03.2021

02.03.2021 17.03.2021

NEELAM MALIK 16.01.2021 17.03.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM 
-844/2021

SBI V/S ABHINAV 
KR

CS COMM – 
759/2021

ICICI BANK LTD 
V/S ABHISHEK 
CHOUDHARY

PUNEET K 
BAHLLA

CS COMM – 
760/2021

ICICI BANK LTD 
V/S PARAS 
JUNEJA

PUNEET K 
BAHLLA

CS COMM – 
805/2021

ICICI BANK LTD 
V/S JUNFAR 
SINGH 

PUNEET K 
BAHLLA

CS COMM – 
809/2021

ICICI BANK LTD 
V/S 
PARAMPREET 
KAUR

PUNEET K 
BAHLLA

CS COMM – 
804/2021

ICICI BANK LTD 
V/S SHENA 
SINGH 

PUNEET K 
BAHLLA

OMP COMM – 
20/2021

THE DIRECTOR 
CGHS V/S M/S 
DELHI HEART 
AND LUNG 
INSTITUTE

PRAVEEN KUMAR 
JAIN

CS COMM – 
197/2021

AGGARWAL 
DRESS 
METERIALS V/S 
RASHISH 
DESIGING 
STUDIO



5 CENTRAL

MANISH DIWAN 07.01.2021 17.03.2021

MANISH DIWAN 18.01.2021 17.03.2021

JAI RAM GARG 25.01.2021 18.03.2021

25.01.2021 22.03.2021

25.01.2021 22.03.2021

ALOK KUMAR 22.03.2021 24.03.2021

ALOK KUMAR 22.03.2021 24.03.2021I

10.03.2021 24.03.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
106/2021

ICICI BANK LTD 
V/S HIMANSHU 
SHEKHAR

CS COMM – 
200/21

 ICICI BANK LTD 
V/S LUXMI 
SINGH 

CS COMM – 
293/2021

UMA GARG V/S 
MEENU SHARMA

CS COMM – 
279/21

ICICI BANK LTD 
V/S PRAKASH KR 
JHA

DEEPAK 
KAUSHIK

CS COMM – 
287/2021

ICICI BANK LTD 
V/S DHARAMVIR

DEEPAK 
KAUSHIK

CS COMM – 
1011/21

ICICI BANK LTD 
V/S RAJ KUMAR

CS COMM – 
1019/21

ICICI BANK LTD 
V.S SUSHEEL KR 
VERMA

CS COMM – 
881/2021

ICICI BANK LTD 
V/S AJAY 

PUNEET K 
BAHLLA



5 CENTRAL

ALOK KUMAR 22.03.2021 24.03.2021

08.03.2021 24.03.2021

08.03.2021 24.03.2021

08.03.2021 24.03.2021

01.02.2021 25.03.2021

22.03.2021 25.03.2021

06.03.2021 25.03.2021

ALOK KUMAR 23.03.2021 26.03.2021

MANISH DIWAN 27.01.2021 30.03.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
1016/21

ICICI BANK LTD 
V/S PRAVEEN PK

CS COMM – 
838/2021

ICICI BANK LTD 
V/S DEEPAK 
SHARMA

PUNEET K 
BAHLLA

CS COMM – 
841/21

ICICI BANK LTD 
V/S ZAFAR ALI 

PUNEET K 
BAHLLA

CS COMM – 
832/21

ICICI BANK LTD 
V/S GURPREET 
KAUR

PUNEET K 
BAHLLA

CS COMM – 
4028/21

NUMAC 
ENGINEER V/S 
SYNERGYTECH

SHUBHAM 
SHARMA

CS COMM – 
1012/21

TIMES INTERNET 
LTD V/S 
PERENNIAL 
LIFESCIENCES

RAJIV 
AGGARWAL

CS COMM – 
827/2021

ICICI BANK LTD 
V/S SUNIL KR 
SHAH

DEEPAK 
KAUSHIK

CS COMM – 
1036/2021

ICICI BANK LTD 
V/S ANUPAM 
KAUL

CS COMM 
-326/21

ICICI BANK LTD 
V/S RAJAT JAIN



5 CENTRAL

MANISH DIWAN 27.01.2021 30.03.2021

MANISH DIWAN 27.01.2021 30.03.2021

6 CENTRAL

NIL

7

West NIL

8

West

9

RAJPAL SINGH 20-01-2021 16-03-2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
325/21

ICICI BANK LTD 
V/S JOY 
PRAKASH SINGH 

CS COMM – 
324/21

ICICI BANK LTD 
V/S BUDHI RAJ 
SHARMA

Sh. Manmohan 
Sharma, District 
Judge, 
Commercial 
Court-06

Vaccant of Sh. 
Narinder Kumar, 
DJ (Commercial 
Court)-01

Sh. Gurdeep 
Singh, DJ 
(Commercial 
Court)-02

SH. SANJEEV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/39/2
020

CENTRAL BANK 
OF INDIA Vs 
ASHWANI AND 
ANR



9

RAJPAL SINGH 20-01-2021 16-03-2021

CS/583/2018 S M HASMI 05-06-2018 17-03-2021

RAJPAL SINGH 20-01-2021 16-03-2021

R K SINHA 27-10-2018 17-03-2021

01-10-2020 01-03-2021

10

- 18.11.2020 02.03.2021

SH. SANJEEV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/38/
2020

CENTRAL BANK 
OF INDIA Vs 
DALJIT SINGH 
AND ANR

THERMOKING Vs 
N G TRADERS

CS 
(COMM.)/41/2
020

CENTRAL BANK 
OF INDIA Vs 
SAVNEET 
ENTERPRISES 
AND ANR

CS 
(COMM.)/18/2
018

STATE BANK OF 
INDIA Vs 
MAZARUL 
HASSAN

CS 
(COMM.)/416/
2020

STATE BANK OF 
INDIA THROUGH 
CHIEF MANAGER 
Vs MRS KIRAN 
DEVI

SUNIL 
SEHRAWAT

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

CS (COMM.)-
578/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

MR. PRADEEP



10

- 18.11.2020 02.03.2021

- 04.10.2019 04.03.2021

- 21.11.2020 04.03.2021

- 21.11.2020 04.03.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

CS (COMM.)-
578/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

MR. PRADEEP

CS (COMM.)-
633/2019

M/S HIGH TECH 
PIPES LTD.VS. 

ANIL 
SRIVASTAVA

CS (COMM.)-
598/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

MR. 
SHIVBHAJAN

CS (COMM.)-
598/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

MR. 
SHIVBHAJAN



10

- 21.11.2020 04.03.2021

- 21.11.2020 04.03.2021

- 21.11.2020 04.03.2021

- 21.11.2020 04.03.2021

- 23.02.2021 05.03.2021

- 23.02.2021 05.03.2021

- 12.02.2021 06.03.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

CS (COMM.)-
601/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

MR. RAVI 
PRATAP SINGH

CS (COMM.)-
601/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

MR. RAVI 
PRATAP SINGH

CS (COMM.)-
599/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

MR. SAMAY 
SINGH

CS (COMM.)-
599/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

MR. SAMAY 
SINGH

CS (COMM.)-
70/2021

PEOPLE 
INFTRACTIVE 

INDIA PVT LTD 
VS. TOUCHWOOD 
ENTERTAINMEN

T

CS (COMM.)-
70/2021

PEOPLE 
INFTRACTIVE 

INDIA PVT LTD 
VS. TOUCHWOOD 
ENTERTAINMEN

T

CS (COMM.)-
58/2021

M/S RAJSHAI 
FOOD 

PRODUCTIS VS. 
M/S RAJSHAHI 

FOOD AND 
BEVERAGES 
PRODUCTS



10

- 02.03.2021 08.03.2021

- 25.02.2021 12.03.2021

- 25.02.2021 12.03.2021

- 25.02.2021 12.03.2021

- 25.02.2021 12.03.2021

- 25.02.2021 12.03.2021

- 25.02.2021 12.03.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

CS (COMM.)-
93/2021

NOVACARE 
HEALTHCARE 

SOLUTIONS PVT 
LTD. VS. INDIAN 

SPINAL INJURIES 
CENTRE QUTRE

CS (COMM.)-
80/2021

STATE BANK OF 
INDIA VS. THE 

DIPOSABLE HUB

CS (COMM.)-
80/2021

STATE BANK OF 
INDIA VS. THE 

DIPOSABLE HUB

CS (COMM.)-
80/2021

STATE BANK OF 
INDIA VS. THE 

DIPOSABLE HUB

CS (COMM.)-
81/2021

STATE BANK OF 
INDIA VS. MANOJ 

KUMAR

CS (COMM.)-
81/2021

STATE BANK OF 
INDIA VS. MANOJ 

KUMAR

CS (COMM.)-
81/2021

STATE BANK OF 
INDIA VS. MANOJ 

KUMAR



10

- 13.07.2020 15.03.2021

- 12.03.2021 15.03.2021

- 12.03.2021 15.03.2021

- 26.10.2020 19.03.2021

- 26.10.2020 19.03.2021

- 28.10.2020 19.03.2021

- 28.10.2020 19.03.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

CS (COMM.)-
345/2020

LEVI STRAUS 
AND CO. VS. 

ASHOK KUMAR

CS (COMM.)-
105/2021

STUDIOKON 
VENTURES PVT 

LTD. VS. APEEJAY 
BUSINESS 

CENTRE PVT LTD.

CS (COMM.)-
105/2021

STUDIOKON 
VENTURES PVT 

LTD. VS. APEEJAY 
BUSINESS 

CENTRE PVT LTD.

CS (COMM.)-
499/2020

STATE BANK OF 
INDIA VS. LEELA 

DEVI

CS (COMM.)-
499/2020

STATE BANK OF 
INDIA VS. LEELA 

DEVI

CS (COMM.)-
516/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

ISRAIL

CS (COMM.)-
516/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

ISRAIL



10

- 28.10.2020 19.03.2021

- 28.10.2020 19.03.2021

- 28.10.2020 19.03.2021

- 28.10.2020 19.03.2021

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

CS (COMM.)-
521/2020

DE LAGE FIN. 
SERVICE LTD. VS. 
YOGESH KUMAR

CS (COMM.)-
521/2020

DE LAGE FIN. 
SERVICE LTD. VS. 
YOGESH KUMAR

CS (COMM.)-
515/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

TAHAL SINGH

CS (COMM.)-
515/2020

DE LAGE FIN. 
SERVICE LTD. VS. 

TAHAL SINGH

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.



10

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.



10

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

- 19.02.2021 22.03.2021

- 23.02.2021 22.03.2021

- 23.02.2021 22.03.2021

- 19.03.2021 22.03.2021

CS-746/19 - 16.10.2019 22.03.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
65/2021

RAJ KUMAR 
MOUDGIL VS. 

VIVA 
HOSPITALITY & 

ORS.

CS (COMM.)-
69/2021

HT MEDIA LTD. 
VS. VISHAL 

CHOUDHARY

CS (COMM.)-
69/2021

HT MEDIA LTD. 
VS. VISHAL 

CHOUDHARY

CS (COMM.)-
121/2021

M/S NEXTGEN 
EXPORTS PVT 
LTD. VS. SHRI 

BALAJI 
ELECTRONICS

M/S NEXTGEN 
EXPORTS PVT 
LTD. VS. M/S 
CITY AIRCON



10

CS-747/19 - 16.10.2019 22.03.2021

- 12.03.2021 27.03.2021

- 12.03.2021 27.03.2021

- 24.03.2021 27.03.2021

- 24.03.2021 27.03.2021

11

ALOK SHANKAR 24-02-2021 03-03-2021

SHASHI P OJHA 02-03-2021 04-03-2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

M/S NEXTGEN 
EXPORTS PVT 
LTD. VS. M/S 

ONLINE 
INFOCOM

CS (COMM.)-
106/2021

S P SAFE 
CONTROL 

SYSTEM PVT LTD 
VS. AUTO PASS 

INDIA

CS (COMM.)-
106/2021

S P SAFE 
CONTROL 

SYSTEM PVT LTD 
VS. AUTO PASS 

INDIA

CS (COMM.)-
133/2021

RUPAL RAJESH 
DALAL VS. KIAN 
FIN SERVE PVT 

LTD.

CS (COMM.)-
133/2021

RUPAL RAJESH 
DALAL VS. KIAN 
FIN SERVE PVT 

LTD.

SH. SANJIV 
JAIN, LD. 
DISTRICT 
JUDGE 
(COMM.)-03

NEW 
DELHI

OMP (I) 
(COMM.)/49/
2021

AXIS BANK LTD. 
VS. SABIR

CS 
(COMM.)91/2
021

PUMA SE VS. 
VADODARA 
AGRO SCIENCE



11

08-02-2021 03-03-2021

08-02-2021 03-03-2021

NEERAJ MATTA 07-08-2020 04-03-2021

AJAY KOHLI 18-01-2021 09-03-2021

30-05-2019 09-03-2021

27-08-2019 09-03-2021

SH. SANJIV 
JAIN, LD. 
DISTRICT 
JUDGE 
(COMM.)-03

NEW 
DELHI

OMP (I) 
(COMM.)/24/2
021

INDO STAR 
CAPITAL 
FINANCE LTD. 
VS. CHARAN 
SINGH

DEEPANKAR 
SONDHI

OMP (I) 
(COMM.)/25/2
021

INDO STAR 
CAPITAL 
FINANCE LTD. 
VS. HARVINDER 
SINGH

DEEPANKAR 
SONDHI

OMP 
(COMM.)/55/2
020

M/S PRISTINE 
MEGA LOGISTICS 
PARK PVT. LTD. 
VS. UNION OF 
INDIA

OMP (I) 
(COMM.)/9/2
021

HERO HOUSING 
FINANCE VS. 
MUKESH 
BAWEJA

CS 
(COMM.)127/2
019

TATA POWER 
DELHI 
DISTRIBUTION 
LTD. VS. RASHMI 
DEVI

KIRTI MAAN 
SINGH

CS 
(COMM.)211/2
019

SBI VS. 
AMARJEET 
SINGH

VISHAL 
CHADDHA



11

SANAM SHARMA 03-02-2021 09-03-2021

ROHIT TYAGI 06-03-2020 09-03-2021

01-03-2021 10-03-2021

01-03-2021 10-03-2021

02-03-2021 15-03-2021

02-03-2021 15-03-2021

02-03-2021 15-03-2021

02-03-2021 15-03-2021

SH. SANJIV 
JAIN, LD. 
DISTRICT 
JUDGE 
(COMM.)-03

NEW 
DELHI

COUNTER 
CLAIM NO. 
4/2021

OM PRAKASH VS. 
ONGC

CS 
(COMM.)300/
2020

MOHIT GUPTA 
VS. SUNNY 
BATRA

OMP (I) 
(COMM.)/63/2
021

INDO STAR 
CAPITAL 
FINANCE LTD. 
VS. MANJEET 
SINGH

DEEPANKAR 
SONDHI

OMP (I) 
(COMM.)/64/
2021

INDO STAR 
CAPITAL 
FINANCE LTD. 
VS. AMAR PREET 
SINGH ARORA

DEEPANKAR 
SONDHI

OMP (I) 
(COMM.)/68/
2021

BAJAJ FINANCE 
LTD. VS. 
MEHMOOD BHAI 
HUSSAIN

SARVAN 
KAUSHIK

OMP (I) 
(COMM.)/69/
2021

BAJAJ FINANCE 
LTD. VS. 
BHUPENDER 
SURINDER 
MADDAN

SARVAN 
KAUSHIK

OMP (I) 
(COMM.)/70/2
021

AXIS BANK LTD. 
VS. MUBARIK

SARVAN 
KAUSHIK

OMP (I) 
(COMM.)/71/2
021

AXIS BANK LTD. 
VS. AABID

SARVAN 
KAUSHIK



11

AMIT BAJAJ 22-03-2021 15-03-2021

05-03-2020 15-03-2021

PANKAJ KUMAR 28-10-2020 16-03-2021

PANKAJ KUMAR 28-10-2020 16-03-2021

PANKAJ KUMAR 28-10-2020 16-03-2021

CS/757/2019 PANKAJ KUMAR 17-10-2019 16-03-2021

CS/757/2019 PANKAJ KUMAR 17-10-2019 16-03-2021

SH. SANJIV 
JAIN, LD. 
DISTRICT 
JUDGE 
(COMM.)-03

NEW 
DELHI

CS 
(COMM.)68/2
021

M/S HT MEDIA 
LTD. VS. M/S AD 
MARKS 
COMMUNICATIO
NS

CS 
(COMM.)298/
2020

PNB VS. 
ABHINANDAN 
PRAKASH AND 
ORS.

VIKRANT 
PACHNANDA

CS 
(COMM.)504/
2020

DE LAGE 
LENDEN VS. SHRI 
KRISHAN

CS 
(COMM.)504/
2020

DE LAGE 
LENDEN VS. SHRI 
KRISHAN

CS 
(COMM.)504/
2020

DE LAGE 
LENDEN VS. SHRI 
KRISHAN

DE LAGE 
LENDEN VS. 
NARESH KUMAR

DE LAGE 
LENDEN VS. 
NARESH KUMAR



11

SAHIL SHARMA 22-01-2020 17-03-2021

RK PATHAK 12-02-2021 16-03-2021

RK PATHAK 12-02-2021 16-03-2021

12

SOUTH NIL

13

UDAY KUMAR 02.03.2021

UDAY KUMAR 02.03.2021

14

NIL

15

NIL

16 EAST

NIL

17

NIL

18

Shahdara NIL

19 NIL

20

NIL

SH. SANJIV 
JAIN, LD. 
DISTRICT 
JUDGE 
(COMM.)-03

NEW 
DELHI

OMP 
(COMM.)9/20
20

M/S BELL 
STARTS TRADING 
PVT. LTD. VS. M/S 
PANASONIC 
INDIA PVT. LTD.

CS 
(COMM.)57/2
021

M/S ASCENSO 
ENVIRONMENT 
PVT. LTD. VS. M/S 
DFCCI

CS 
(COMM.)57/2
021

M/S ASCENSO 
ENVIRONMENT 
PVT. LTD. VS. M/S 
DFCCI

SH. PREM 
KUMAR 
BHARTWAL, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01SH. VINAY 
KUMAR 
KHANNA, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)397
/2020

EMU LINES PVT. 
LTD. VS KISHAN 
BAHADUR

CS(COMM)391
/2020

EMU LINES PVT. 
LTD. VS 
KANCHAN

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT 
JUDGE 
(COMMERCIAL-
COURT), 
SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

MS. RAJ RANI 
MITRA, 
DISTRICT 
JUDGE (COMM-
02), SOUTH 
EAST DISTRICT, 
SAKET COURTS, 
NEW DELHI

SH. SANJAY 
SHARMA-I

Sh. Laxmi Kant 
Gaur,  District 
Judge 
(Commercial 
Court)

NORTH-
EAST

MS. NIVEDITA 
ANIL SHARMA

MS. 
SUKHVINDER 
KAUR

Sh. Vinod 
Kumar,
Ld. DJ (C.C.)

North-
West



21 North

NIL

22

06.03.2020 NIL

23.03.2019 NIL

 MS. BARKHA
GUPTA, DJ(COMM)

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

SOUTH 
WEST

CS COMM. 
98/2020

PAWAN 
CHAUHAN VS 

LOKESH KUMAR

RAKESH KUMAR 
LAKRA

CS COMM. 
34/2019

M/S KNM 
CHEMICAL P. 

LTD. VS 
PICCADELY 

HOTEL P. LTD.

PRASHANT 
BATRA


	Form-3

